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M/S ANJANI STEEL (P) LTD,

[NOW KNOWN AS ABHINAV STEELS (P) LTD.

ROLLING DIVISION (UNIT-ID],

A-17 & A-28, SIDA, 2, SATHARIYA,JAUNPUR—UP
M/S ANJANI STEEL (P) LTD., Appellant

Vs
C.C.E ALLAHABAD STAY ORDER NO.804/2010-EX Respondent
1 am directed to transmit herewith a certified copy of Final order No. 758/ 2010 EX[DB] dated 15-10-10
passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
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Defect SI No. 863/2010
Date of Hearing: 11.10.2010

M/s Anjani Steel Pvt Ltd Appellants
Vs
CCE, Allahabad Respondent

Appeared for the Appellant:  None
Appeared for the Respondent: Shri K.P. Singh, SDR

Coram: Hon’ble Shri Ashok Jindal ,Member (Judicial)
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The appellant has filed this appeal on 14.2.2010. After scrutiny

of the appeal papers, the following defects were found as per Rule 8(3)

of the CESTAT Procedure Rules:- |

a) Appeal is not supported with certified copy of Order in
original/order in appeal;

b) Appeal/Stay application is not properly indexed and page
numbered;

C) A copy of resolution authorizing to file the appeal;

d) Another set of appeal alongwith stay application.

2. Despite leogea® several Defect Memos dated 29.6.2010,

20.8.2010 and 5.9.2010, none appeared on behalf of the appellants.




In these circumstances, the appellant is not interested in pursuing

their appeal. Hence the appeal is rejected.

(ASHOK JINDAL)
Judicial Member
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